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No. E-12017/3/2021-HR-FSSAI
Food Safety and Standards Authority of India
A Statutory Authority under Ministry of Health & Family Welfare, Govt. of India
(HR Division)
FDA Bhavan, Kotla Road, New Delhi- 110002

Dated: 01 Feb 2022

CORRIGENDUM - 02 to CIRCULAR No. DEP-01/2021

Reference our Circular No. DEP-01/2021 dated 06 October 2021.

2. It has been decided to extend the last date for online application and submission of
hard copy of online application through proper channel till 22 February 2022 for the posts as
per revised details contained in Annexure "I’.  Applicants fulfilling the eligibility criteria &
having relevant experience as per Annexure-I may apply online on the link available on the
FSSAI website i.e. www.fssai.gov.in.

3. The other details as advertised vide circular No. DR-01/2021 dated 06.10.2021 and
Corrigendum-1 dated 12.10.2021 shall remain unchanged.

4. Important Note: Those candidates who have already applied in response to our
earlier Circular-Dep-01/2021 issued vide letter No. E-12017/3/2021-HR-FSSAI need not re-
apply as their applications will also be considered during the selection process.

Digitally Signed by Pradeep

Kumar Jain

Date: 01-02-2022 13:25:35
Aﬁlstant Director ecruitment)
To eason: Approv
1. All Ministries/ Departments/ Organizations of Govt. of India/ State Govt./ UTs/

Autonomous Bodies as per Standard list.

2. The Under Secretary (Food Regulations), Department of Health and Family Welfare,
Ministry of Health and Family Welfare, Nirman Bhawan, New Delhi- with a request to kindly
send the advertisement to Department of Personnel and Training for uploading the
advertisement on DOP&T website for wide circulation.

3. IT Division- for up loading on www.fssai.gov.in
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ANNEXURE -1

Post [Post/ Pay|No of [Eligibility/experience

Code |Level Posts

01 Director, | 01 [Officers of the Central Government or State Governments or Union
Pay Territories or Universities or Recognized Research Institutions or
[Level 13 Public Sector Undertakings or Semi—Government, Statutory or
123100- Autonomous Organisations:-
215900)

a)(1) Holding analogous post on regular basis in the parent cadre or
department; or

11) With five years regular service in the grade rendered after
appointment thereto on a regular basis in Pay Level 12 or equivalent
in the parent cadre or department; and

with relevant experience and possessing

b) Bachelor’s Degree from a recognised University or Institution;
Desirable: Degree of Law or MBA degree or equivalent from a
recognised university or Institution

OR

‘Master Degree from a recognized University or Institution in
Chemistry or Biochemistry or Food Technology or Food Science &
Technology or Food & Nutrition or Edible Oil Technology or
Microbiology or Dairy Technology or Agricultural or horticultural
Sciences or Industrial Microbiology or Toxicology or Public Health or
Life Science or Biotechnology or Fruit & Vegetable Technology or
Food Safety & Quality Assurance

OR

PG Diploma of at least one year duration in Food Safety or Food
Science or Food Processing or Quality Assurance in Food sector or
Dietetic and Public Health or Nutrition or Dairy Science or Bakery
Science or Post Harvest Technology from a Govt. recognized
University/ Institute with a condition that candidates who have
completed these PG Diploma courses, must have studied anyone of]
following subjects at their Bachelor’s degree level i.e. Chemistry or
Biochemistry or Food Technology or Food Science & Technology or
Food & Nutrition or Edible Oil Technology or Microbiology or Dairy
Technology or Agricultural or horticultural Sciences or Industrial
Microbiology or Toxicology or Public Health or Life Science or
Biotechnology or Fruit & Vegetable Technology or Food Safety &
Quality Assurance or Food Processing Technology or Fruit &
Vegetable or Medicine or Veterinary sciences or Fisheries or Animal

Sciences”
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OR

BE or B.Tech in Food Technology or Dairy Technology or
Biotechnology or Oil Technology or Food Process Engineering or
Food Processing Technology or Fruit & Vegetable Technology or
Food Safety & Quality Assurance or Bachelor’s degree (not less than
four years duration) in Medicine or Veterinary sciences or Fisheries or
Animal Sciences

02

Joint
Director,
Pay
[Level 12
78800-
209200)

02
(01-
Tech)
(01-
Legal

Officers of the Central Government or State Governments or Union
Territories or Universities or Recognized Research Institutions or
Public Sector Undertakings or Semi—Government, Statutory or
Autonomous Organisations:

a)(i) Holding analogous post on regular basis in the parent cadre or
department; or

ii) With five years regular service in the grade rendered after
appointment thereto on a regular basis in Pay Level 11 or equivalent
in the parent cadre or department; and

with relevant experience and possessing

b) Full time Degree of Law from a recognized University or
institution with twelve years experience of handling legal matters or
working experience as Law Officer in a reputed Government or
Autonomous body or Research Institutions or Universities or Public
Sector Undertakings or Law firms.

OR

‘Master Degree from a recognized University or Institution in
Chemistry or Biochemistry or Food Technology or Food Science &
Technology or Food & Nutrition or Edible Oil Technology or
Microbiology or Dairy Technology or Agricultural or horticultural
Sciences or Industrial Microbiology or Toxicology or Public Health or
Life Science or Biotechnology or Fruit & Vegetable Technology or
Food Safety & Quality Assurance

OR

PG Diploma of at least one year duration in Food Safety or Food
Science or Food Processing or Quality Assurance in Food sector or
Dietetic and Public Health or Nutrition or Dairy Science or Bakery
Science or Post Harvest Technology from a Govt. recognized
University/ Institute with a condition that candidates who have
completed these PG Diploma courses, must have studied anyone of]
following subjects at their Bachelor’s degree level i.e. Chemistry or
Biochemistry or Food Technology or Food Science & Technology or
Food & Nutrition or Edible Oil Technology or Microbiology or Dairy
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Technology or Agricultural or horticultural Sciences or Industrial
Microbiology or Toxicology or Public Health or Life Science or
Biotechnology or Fruit & Vegetable Technology or Food Safety &
Quality Assurance or Food Processing Technology or Fruit &
Vegetable or Medicine or Veterinary sciences or Fisheries or Animal
Sciences”

OR

BE or B.Tech in Food Technology or Dairy Technology or
Biotechnology or Oil Technology or Food Process Engineering or
Food Processing Technology or Fruit & Vegetable Technology or
Food Safety & Quality Assurance or Bachelor’s degree (not less than
four years duration) in Medicine or Veterinary sciences or Fisheries or
Animal Sciences
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